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Date of order ¢ | ’
(UNLTSTED) : A 247,91
" Present ¢ Hon'ble Mr.Justice AK.Chatters
Hon'ble Mr.MS.Mukherice

se, Vice~Chnirmgn
; Administrative Yember
y
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NARENDRA ROY CHOWDHURT'

VS
UNION OF INDIA & ORS,

For the aaxslicaent MroPeKeMunsi, counsel

Fgr’the raspondents: Mr.S.& Jutta, counsel
0 RDER

Heard both the parties. This is filed as an unlisted mot ion
today. The matter be listed for admiésibn heéring on 25.9.97.:The

petitioner Bhall serve the caby of the application on all the -

-

respondents if not'giféady served, The respondents to file reply

a week before the next date.

2.' Plain copy of the order be handed over to both the counsel

for necessary action. .
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